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MR. DEPUTY CHAIRMAN: That is correct.

Hardships being faced by drivers of App-based taxi aggregators
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MR. DEPUTY CHAIRMAN: Okay. Shri B.K. Hariprasad. ... (Interruptions)...
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SHRI TAPAN KUMAR SEN (West Bengal): Sir, it is a very serious issue.

MR. DEPUTY CHAIRMAN: I agree. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sometime it will explode. Now the indication has
already been seen. A big number of workers who are keeping our transport system on
are being squeezed, squeezed and squeezed, and ultimately it will explode. I think, the
Government must take note of it, those who are taking care of the transport system, they

must respond. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: All right. The Government will take note of it.

...(Interruptions)... The Government will take note of it. Okay.
(# TR AT THd): AT TS 7 UTSAT taxi services b I H Sl H&T ISMT B,
ﬂ?{ SEN %]%33'78 private taxi services 3T<ST BT Wl B V&I 6,...

MR. DEPUTY CHAIRMAN: Okay. Convey it.

3l &R A Ahdl: clfb Sl THH RS Bl technology & 3R technology &
918, AP Sl THH I8 B experiences B &, ...(TIH)...

MR. DEPUTY CHAIRMAN: Do something. Okay. ...(Interruptions)...
i AR AR AHA: R W) A7 TSI 7 S concern e fhar 8, 39 H
eI H BT SRR H 1 G0 ... (FEGET). ..

MR. DEPUTY CHAIRMAN: Okay. Now, Shri B.K. Hariprasad.

...(Interruptions)...
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3t TU9 AR A: FO AN (ST BIH PR I, ollh AT AR 7 S Hel
I3 B, IT serious nature & B .(FagTH). ..

it TR AR (FTR U< : AT A S &1 ST ... (FGETH)....
it Su=raTafar: TUe St 9f3T1 Now Shri B.K. Hariprasad. ... (Interruptions)...
SHRI TAPAN KUMAR SEN: *

MR. DEPUTY CHAIRMAN: Shri B.K. Hariprasad. ...(Interruptions)... Please
start. ...(Interruptions)... Please start. Only what Shri B.K. Hariprasad is saying will go

on record.
Drought situation in Karnataka

SHRI B.K. HARIPRASAD (Karnataka): Sir, I would like to draw the attention of

the Government towards the serious drought situation in Karnataka.

Karnataka is reeling under a serious drought situation. This is the sixth consecutive
year right from 2011 to 2016. It has seriously affected both the farmers and the livestock.
Sir, this is the second year in succession where both Kharif and Rabi crops have failed due
to the severe drought. The State had declared 139 talukas out of 176 talukas as drought-
affected. A memorandum seeking financial assistance to the tune of ¥ 4,702 crores as per
the SDRF and NDRF norms was submitted to the Government of India on 15-11-2016.
Sir, the high-level committee has approved the release of ¥ 1,782 crores, which is yet to

be released.

The north-east monsoon has completely failed in Karnataka. The State has recorded
only 54 mm of rainfall against the 188 mm of rainfall. There is a deficiency of minus 71
per cent, which is the lowest in the past 45 years. After analysing the seasonal condition
as per the Government of India norms, 160 taluks out of 176 taluks have been declared as
drought-affected during the Rabi 2016.

Sir, during the Rabi season, an area of 25.98 lakh hectares was sown against the
target of 32.25 lakh and 6.2 lakh hectares was left unsown. The estimated loss due to
agriculture and horticulture crops is ¥ 7,097 crores in 13.65 lakh hectares. The agriculture
and horticulture crop loss due to drought for both Kharif and Rabi put together totals to a
staggering < 25,000 crore which has disrupted the farmers' lives and severely affected the

socio-economic condition of the State.

*Not recorded.



